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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELH
ORIGINAL APPLICATION NO. 569/2023
IN THE MATTER OF:

ALOK KUMAR APPLICANT
VERSUS
UNION OF INDIA & ORS RESPONDENT(S)

PROGRESS REPORT ON BEHALF OF IRRIGATION DEPARTMENT,
STATE OF UTTAR PRADESH ALONG WITH SUPPORTING
AFFIDAVIT

MOST RESPECTFULLY SHOWETH:

1. That the present Status Report is being filed on behalf of the
Irrigation Department, State of Uttar Pradesh, in compliance with
the various directions issued by this Hon'ble Tribunal from time to
time in the above-captioned matter concerning identification and
demarcation of the floodplain zone of River Hindon in the districts
of Ghaziabad and Gautam Budh Nagar.

2. That the answering Respondent respectfully submits that the
demarcation exercise directed by this Hon’ble Tribunal involves a
highly technical, scientific and multi-disciplinary process requiring
integration of hydrological analysis, geo-spatial survey data, contour

mapping, flood discharge modelling, determination of High Flood
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Level (HFL), terrain interpolation, and scientific floodplain
assessment.

. That on the hearing of the instant matter on 16.02.2026, the Office
of Superintendent Surveyor, Survey of India, Lucknow, provided
contour maps of 01-meter Kandur interval of Hindon river area
falling under Ghaziabad and Gautam Budh Nagar districts.for
demarcation and marking of flood plain zone of Hidon river in
Ghaziabad and Gautam Budh Nagar area.

. That the maximum discharge data of Hindon River is available in the
departmental records of the answering Respondent since the year
1973. In the year 1978, the maximum discharge in Hindon River
was 130000 cusecs and the maximum water level was 205.06. With
the help of the data available with the answering Respondent, the
maximum flood level and discharge were estimated based on the
calculation of the maximum flood in 100 years as per the Log
Pearson Method. According to the HFL data available with the
Irrigation Department, the HFL at the gauge site installed at Km
49.000 of Hindon River is 205.390 and the HFL at the gauge site
installed at Km 110.000, 5 Km upstream from the Ghaziabad-
Baghpat district border, is 205.200. With the help of this, HFL was

calculated at every Km of the Hindon River using the Interpolation
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Method as the entire stretch of the Hindon river under the answering
Respondent’s jurisdiction is of 103km .

5. That problems were encountered in marking HFL points on the
contour map of Hindon river area in Ghaziabad and Gautam Budh
Nagar districts provided by Survey of India, the explanation of which
is given below:

1. The HFL between km 0.000 and km 49.000 of the Hindon
River is 196.367 m to 205.390 m. The contour map indicates
the HFL at each channel on the right side of the Hindon River,
using which the floodplain zone points on the right side have
been marked. However, the corresponding contour line on the
left side is not marked. Consequently, it is not possible to
identify the floodplain zone points on the left side of the river.

2. HFL points have been marked on the contour map on both
sides of the Hindon River from Km 50,000 to Km 62,000.

3. The contours required to mark the HFL points on both sides
of the Hindon River from Km 63,000 to Km 103,000 are not
marked on the contour map. Consequently, it is not possible
to demarcate the floodplain zone in that reach using HFL and
contour lines.

6. That regarding the above-mentioned comments in the contour map,
the officers of Survey of India were contacted through Zoom
meeting on 14.03.2026 and in person at Survey India Lucknow

office on 07.04.2026 and were informed through this office's letter



1392

no. 2167/SINIKHGA/NGT/ dated 08.05.2026 and letter no.
2243/SINIKHGA/NGT/ dated 18.05.2026. True copy of letter
dated 08.05.2026 and 18.05.2026 is attached herewith and
annexed as Annexure P/1 (Colly).

7. That in continuation of the above, the Director, Survey of India,
Lucknow, in his letter No. 1656/39-C-ED (Court Case) (Hindon

River), dated 19.05.2026, informed that;

“..certain comments regarding the I1-meter contour data
provided were provided for the Hindon River area. These
comments have been technically examined at this Directorate.

In this regard, it is to be noted that the 1-meter contour
lines provided by this department were prepared based on
various available source data. These include high-quality
DTM/DEM-based areas, as well as interpolation-based surface
representations from 5-meter contour data available in
specific areas. Therefore, technical limitations in the
interpretation of contour lines and HFL-based
floodplain determination are natural in some locations
in riverine and flat floodplain areas.

From a technical perspective, it's also worth noting that
contour lines are essentially a cartographic representation of
topography, whereas the provided DTM/DEM represents a
highly accurate and appropriate representation of the actual

Continuous Elevation Surface. Therefore, direct use of



1393

DTM/DEM for floodplain determination, HFL analysis, and
detailed water flow-based studies would be more technically
reliable and appropriate.

The vertical accuracy of the DTM/DEM data provided by
this Directorate is 50 centimeters or better in high-resolution
areas. Therefore, it is requested that the available DTM/DEM
data be used as the primary analytical basis, rather than 1-
meter contour lines, to accurately evaluate the Hindon River
floodplain analysis.”

True copy of letter dated 19.05.2026 is attached

herewith and annexed as Annexure P/2.

8. That the answering respondent vide Letter
no.2323/SiNIKHAGA/NGT dated 22.05.2026 informed the Director,
UP Directorate of Geospatial, Gomti Nagar, Lucknow about the
problems while marking HFL in Hindon river area on the map
obtained from the said Department. It was also informed that;

"..the lines of 1 meter contour interval in the contour map were
prepared on the basis of various available source data which,
apart from high quality DTM/DEM based areas, also includes
interpolation-based surface representation from 05-meter
Kandur data available in some specific areas. Due to which it is
natural that technical limitations may arise in the interpretation
of contour lines and in HFL based flood plain determination at

some places in the riverine and flat flood plain areas.”
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Further it was requested, that for accurate evaluation of Hindon
River flood plain analysis, the DTM/DEM data available in place of
1m condor lines should be used as the primary analytical basis and
for obtaining updated DTM/DEM data. It was also requested that
the Hon'ble Tribunal has directed the said department to survey the
Hindon River and provide contour maps with a 1-meter contour
interval coordinates, given the Survey of India's expertise and
jurisdiction in surveying, map analysis, and map generation from
survey data at this juncture we cannot ignore the directions passed
by the Hon'ble Tribunal. Therefore, it is further requested that the
rectified data to be provided to the answering Respondent by the
Survey of India. True copy of letter dated 22.05.2026 is

attached herewith and annexed as Annexure P/3.

. That as per the submission made on the last hearing of the matter

bythe Sol, that;

"4, Mr. Ravindra Meena, Superintending Surveyor from the
Survey of India has informed that complete data with geo-

coordinates has been provided to the State of UP”
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That it is pertinent to mention here that the data provided by the
department relates to the DTM/DEM not to geo-coordinates as per
1-metre contour which was required by the answering Respondent
to mark pillar and complete the demarcation process to ensure full
compliance of the Tribunal’s order.

10. That it is respectfully submitted that these are merely
cartographic representations, whereas the provided DTM/DEM
provides a highly accurate and appropriate representation of the
actual elevation surface. Therefore, direct use of DTM/DEM for
floodplain determination, HFL analysis, and detailed water flow-
based studies would be technically more reliable and appropriate.
Therefore, for an accurate evaluation of the Hindon River floodplain
analysis, the available DTM/DEM data, rather than 1-meter contour
lines, should be used as the primary analytical basis.

11. That, therefore, in accordance with the orders passed by Hon'ble
NGT, since direct use of DTM/DEM data for floodplain zone
determination, HFL analysis and detailed water flow studies of
Hindon River is technically feasible, it would be more reliable and
appropriate for the Survey of India to undertake the work of HFL

marking on DTM/DEM. The answering respondent will provide full
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cooperation a positive response may be directed in this regard by
the Hon'ble Tribunal.

That in view of the above, it is requested that the work of HFL
marking on DTM/DEM data for determining the flood plain zone of
Hindon river area in Gautam Buddha Nagar and Ghaziabad districts
is pending to be done by the Survey of India.

That the answering Respondent has throughout acted bona fide,
diligently and continuously in compliance with the directions of this
Hon’ble Tribunal and no deliberate inaction or wilful delay can be
attributed to the department.

That premature or scientifically unverified demarcation of floodplain
zones may result in serious administrative, environmental and legal
consequences, including erroneous identification of floodplain areas
and avoidable disputes affecting public and private land.

That the answering Respondent is fully committed to completing the
floodplain demarcation exercise strictly in accordance with scientific
principles, statutory requirements and directions of this Hon’ble
Tribunal immediately upon receipt of complete and technically
verified inputs from the concerned expert agencies.

That the present Progress Report is being filed bona fide for placing

the latest factual and technical status before this Hon’ble Tribunal
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and for demonstrating the continuous efforts and substantial
compliance undertaken by the answering Respondent.
That the answering Respondent undertakes to continue filing
further progress reports before this Hon’ble Tribunal as and when
substantial developments take place in the ongoing survey and
hydrological modelling process.

Through Counsel

State of Uttar Pradesh / Irrigation Department
ICD, Ghaziabad



BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELH
ORIGINAL APPLICATION NO. 569/2023

IN THE MATTER OF:

ALOK KUMAR APPLICANT

VERSUS |
UNION OF INDIA & ORS RESPONDENT(S)

AFFIDAVIT

affirm and state as under:

1. That T am presently posted as above and am well conversant with
the facts and circumstahces of the present case. I am duly
authorized and competent to swear this affidavit on behalf of
Respondent before this Hon'ble Tribunal.

2. That the accompanyingstatus report has been prepared under my
instructions and based on official records maintained in the
ordinary course of business by the Respondent.

3. That the contents of the accompanyingstatus report are true and
correct to my knowledge and belief, based on official records.

Nothing material has been concealed therefrom and no part of the
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D

DEPONENT
VERIFICATION

I, the above-named deponent, do hereby verify that the contents of
paragraphs to of the above affidavit are true and correct to my
knowledge and belief, derived from official records, and nothing material

has been concealed therefrom.

Verified at./23€...on this...23/05]day of 2026.

DE;PONﬁ

11
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ANNEXURE P/2
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6. The issue before us is to prevent encroachment on the flood plain, stop unauthorized constructions,
prevent illegal mining, stop discharge of effluents and ensure that the integrity of River Yamuna is maintained
with its free flow. Keeping in view the above objectives and the definition provided in the Ganga Rejuvenation
Notification dated 07.10.2016 for the flood plain zone and keeping in view the reflected constrains for this
matter at this stage, we are of the opinion that 1: 25000 scale map with 10 meter and 20 meter contour can be
sufficient. If any specific construction and development, is to be taken up then, micro scale contour interval of 1
meter or 0.5 meter can be considered at a later stage by concerned departments

7. Since as per the report of the Irrigation Department, Government of Uttar Pradesh has consulted Sol
and has obtained their opinion, we are of the view that, Sol which is a national reputed surveying agency, be 4
engaged for demarcation of the floods plain zone of Yamuna and Hindon as per Ganga Rejuvenation
Notification dated 07.10.2016.

8. Accordingly, we direct the Government of Uttar Pradesh to consider to engage Sol and complete the
flood plain demarcation for Yamuna and Hindon falling within the State within a period of one month.

9. List this matter on 29.04.2024.
A0 TASHE gRT UIRG Q¥ AT 29.4.2024 T GRAM 3§ fFfas & —

6. So far as demarcation of floodplain zone of River Hindon in the district under consideration is concerned, she
has submitted that map with contours more than one metre were earlier received which were not found to be
feasible and workable, hence, map with one metre contour has to be prepared for which Survey of India has
sought three months time. She has submitted that state authorities will duly pursue the matter with the Survey
of India to ensure that within this three months map of floodplain zone of River Hindon with one metre contour

is received.
7. In view of the above submission, we grant further time as prayed above by Learned AAG to complete the
process of demarcation of 2 floodplain zone of River Yamuna in the two districts and also to obtain the map

from Survey of India and take action for identification of floodplain zone of River Hindon and preparation of
shape file on the basis of that report within three months and file action taken report at least one week before

the next date of hearing.
Mo TSNS g1 UG e faeid 18.12.2025 &1 ARG ¥ fr=iad & —

4. Learned Counsel for the State as also Sh. Ravindra Meena, Superintending Surveyor, Survey of India appearing
virtually have informed that Survey bf India has assigned the work for doing the survey of 850 sq.km. but some of
the area was falling in red and yellow zone of DGCA, therefore, the area was re-assessed to 769 sq.km. out of
which the data for 200 sq.km. has been provided by Survey of India to Irrigation Department, State of UP and so
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far as 369 sq.km. is concerned, work of survey of 125 sq.km. has been completed. It has been stated that this
data will be supplied by 31.12.2025. In respect of 444 sq.km., it is stated that permission for 185 sq.km has been
granted and that 256 sq.km. is falling in red and yellow zone and high-rise buildings are existing in the said area,
therefore, there is a difficulty.

5. Sh. Ravindra Meena, Superintend(ng Surveyor, Survey of India appearing virtually has sought time to examine
the feasibility of preparing the 01 meter contour map by extrapolating the data which has already been received
by drown survey.

6. The State as well as the Survey of India are also directed to disclose the stretch of river Hindon which is
remaining to be surveyed in the next report.

w0 TSNS g™ WRT ey Ri® 16.02.2026 w1 WRAM 3 e & —

4. Mr. Ravindra Meena, Superintending Surveyor from the Survey of India has informed that complete
data with geo-coordinates has been provided to the State of UP.

o TASNE N A T Sa el & B W AP gRT UM -y T Ay o) famr grr fRosa
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R e @RI B AT T TH0vHoTeo (HFL) mRa wors we fuiRor # qaira dmg Sca=1 & r
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